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‘Tmakur, a well-known leader in the
freedom movement, wag injured. So I
draw your attention so that the Home
Ministry will look into this matter.
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MR. DEPUTY CHAIRMAN: DMiow
the Finance Minister.

SHRI F. M. KHAN (Karnataka):
Sir, before you call upon the Finance:
Minister, [ have got a very imporiant
matter to raise here. [ tried alk.
means of getting the subject included
but in vain. The matter ig so serious.

MR. DEFUTY CHAIRMAN: Plzase:
try again. But at the moment I have
no notice before me.

SHRI F. M. KHAN: Sir, the malter
is very serious . . .

MR. DEPUTY CHAIRMAN: Please-
take permission before you speak.
Everyone ig taking permission.

SHRI F. M. KHAN: 1 just want to-
place before you. . .

MR. DEPUTY CHAIRMAN: I do
not know what you are talking:
about, Please sit down now.



